“s Vasudevan GOpU Company Secrgtary

Insolvency Professional
Registered Valuer
Social Auditor

FORM A
PUBLIC ANNOUNCEMENT
(Regzdanonf 4 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
CHILAKA HOLDINGS PRIVATE LIMITED

1. NAME OF CORPORATE PERSON CHILAKA HOLDINGS PRIVATE LIMITED
2. DATE OF INCORPORATION OF CORPORATE 21/11/2011
PERSON
3. | AUTHORITY UNDER WHICH CORPORATE Ministry of Corporate Affairs,
Registrar of Companies (ROC) - Chennai
4, CORPORATE IDENTITY NUMBER/ LIMITED U70109TN2011PTCO083210
LIABILITY IDENTITY NUMBER OF CORPORATL
PERSON
5. ADDRESS OF THE REGISTERED OFFICE AND FLAT NO 8 AND 9, B BLOCK, SKY VILLA,
PRINCIPAL OFFICE (IFANY)OF CORPORATE OLYMPIA OPALINE, OMR, NAVALUR,
PERSON CHENNAIL CHENGALPATTU- 603103
6. LIQUIDATION COMMENCEMENT DATE OF 17/07/2026
CORPORATE PERSON
T NAME, ADDRESS, EMAIL ADDRESS, VASUDEVAN GOPU
TELEPHONE NUMBER AND THE REGISTRATION [(VASUDEVAN G)
NUMBER OF THE LIQUIDATOR )
G.V. Enclave' 18/30, Ramani Street,
K.K. Pudur, Saibaba Colony (Opp. Road to
Saibaba Colony, Hotel Annapoorna Road - 4th
Right) Coimbatore — 641038
Mail Id: vasudevanacs{@gmail.com
vasudevangopu.ip@gmail.com
Phone No: 0422-4347063
AFA Valid till 30" of June 2027
IBBI/IPA-002/1P-N00291/2017-18/10849
8. LAST DATE FOR SUBMISSION OF CLAIMS 16/08/2026

Notice is hereby given that the CHILAKA HOLDINGS PRIVATE LIMITED has commenced
voluntary liquidation on 17" July, 2026.

‘G.V. Enclave' 18/30, Ramani Street, K.K. Pudur, Saibaba Colony (Opp. Road to Saibaba Colony Hotel Annapoorna Road - 4th Right),
Coimbatore - 641 038. Email : vasudevanacs@gmail.com Cell : 99448 37063
Insolvency Professional Reg. No. IBB/IPA-002/IP-N00291/2017-18/10849 Registered Valuer IBBI Reg. No. IBBI/RV/05/2018/10287 GST No.: 33ADDPV1607J2ZL



0§ vasudevanGopu . Cantinsstion Shes

Company Secretary
Insolvency Professional
Registered Valuer
Social Auditor

The stakeholders of CHILAKA HOLDINGS PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 16™ August, 2026, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person. by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator

a1

SUDEVAN G)
IBBI/TPA-002/1P-N00291/2017-18/10849
Liquidator |

G.V. Enclave' 18/30, Ramani Street,

K.K. Pudur, Saibaba Colony (Opp. Road to

Saibaba Colony, Hotel Annapoorna Road - 4th Right)
Coimbatore — 641038

Email: vasudevanacs@gmail.com

vasudevangopu.ip@egmail.com

Mob: 0422-4347063
AFA Valid till 30" June 2027

Date: 19/07/2026

Place: Coimbafore
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Intermittent fasting Creatine may help fight
may help lose weight

People who repeatedly lose
weight only to regain it may find
intermittent fasting easier to main-
tain than traditional calorie count-
ing, according to new research from
the University of Adelaide.

The study examined not only
how much weight people lost,
but also how different dieting ap-
proaches affected eating habits,
mood, sleep, and overall quality
of life.

Researchers found that intermit-
tent fasting and continuous calorie
restriction produced similar weight
loss. However, participants follow-
ing the fasting plan did not feel
they had to constantly monitor their
eating, avoid overeating, or count
calories to achieve those results.

That experience differed from
people following a calorie restricted
diet. Those participants reported
that losing weight required ongo-
ing effort to consciously limit how
much they ate and resist overeating.
Researchers estimated that this in-
creased sense of control accounted
for about 15% of their weight loss.

"While many diets can result in
weight loss, they may be difficult
to stick to and this makes keeping
that weight off long-term more
challenging. The results of our
study indicate intermittent fasting
could offer an alternative pathway
for people who find conventional
dieting challenging," said Professor
Leonie Heilbronn from Adelaide
University’s School of Medicine
and the South Australian Health
and Medical Research Institute.

More than 200 adults with obe-
sity took part in the 18 month clini-
cal trial. Participants were randomly
assigned to one of three groups:
intermittent fasting, continuous

\

calorie restriction, or standard care.

Those in the intermittent fast-
ing group consumed 30% of their
daily energy needs between 8am
and 12pm on three non consecutive
days each week. After that eating
window, they completed a 20 hour
fast. On all other days, they ate
their usual diet.

Participants assigned to continu-
ous calorie restriction consumed
about 70% of their normal calorie
intake each day. The standard
care group continued their regular
diets but received healthy eating
guidelines.

After six months, participants in
both the intermittent fasting and
calorie restricted groups had lost an
average of about seven kilograms.
By comparison, those receiving
standard care lost only about two
kilograms.

People in both dieting groups
also reported improvements in
depression and overall well being,
including on fasting days.

The findings, published recently,

suggest that intermittent fasting
and calorie restriction may pro-
mote weight loss through differ-
ent psychological and behavioral
mechanisms.

"Psychological and behavioural
effects have a major influence on
people’s abilities to adhere to di-
ets. Intermittent fasting may help
people achieve weight loss through
ways that are less dependent on
consciously restricting intake," said
Professor Heilbronn.

Although intermittent fasting
has grown rapidly in popularity,
researchers say much remains
unknown about its long term psy-
chological and behavioral effects
compared with more traditional
dieting strategies.

"Future trials should be designed
to identify individuals who struggle
to improve eating behaviors, as
they may do better with intermit-
tent fasting diets, enabling more
personalised weight management,”
said Professor Heilbronn.

Study unveils why some
brains resist Alzheimer’s

Some people
remain mentally sharp
even though their
brains contain the
biological changes
associated with
Alzheimer’s disease.
A new study from the
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of brain cells, called

immature neurons, responds to
damage. The findings offer new
insight into cognitive resilience,
the brain’s ability to continue
functioning despite disease.One of
the biggest unanswered questions
in Alzheimer’s research is why the
disease affects people so differently.
While many develop memory
loss and dementia as Alzheimer’s
progresses, others show little or no
cognitive decline despite having the
same underlying brain pathology.

"Around 30 percent of older
adults who develop Alzheimer’s
disease never experience its
symptoms," says senior author
Evgenia Salta. "We really don’t
know why. That’'s a big mystery,
and a very important one."

Understanding what protects
these individuals could eventually
point scientists toward new ways
to treat or even prevent dementia.

One possibility is that resilient
brains are better at repairing
themselves.

"Perhaps they can add new
brain cells to a network that is
degenerating," Salta says.

This idea centers on adult
neurogenesis, the process through
which new neurons are generated
in the adult brain. While adult
neurogenesis is well documented
in many animal species, scientists
have long debated how much, if
any, occurs in humans.

To investigate, Salta and her
colleagues examined donated
brain tissue from the Netherlands
Brain Bank. The samples included
healthy individuals, people with
Alzheimer’s disease, and people
whose brains showed Alzheimer’s
pathology even though they never
developed dementia.

The researchers concentrated on
a small region within the brain’s
memory center, one of the few
places where new neurons may
still develop.

"These cells are extremely rare,
so we had to develop new ways to

find them," Salta says. "We really
zoomed in on the exact spot where
we expected them to be."

The team also applied newly
developed analytical methods
designed specifically for human
tissue, reducing reliance on
assumptions based on animal
studies.

The researchers identified the
cells they were searching for: so
called immature neurons, which
resemble young neurons that have
not yet fully matured.

"Even at an average age of over
80, we still found these immature
neurons in all groups,” Salta says.

The result confirmed that these
unusual cells remain present even
in very old brains.

What surprised the researchers,
however, was that resilient
individuals did not have
dramatically larger numbers of
immature neurons than people with
Alzheimer’s disease.

Instead, the most important
difference appeared to be how the
cells behaved.

"In resilient individuals, these
cells seem to activate programs
that help them survive and cope
with damage,” Salta says. "We
also see lower signals related to
inflammation and cell death."

The findings suggest that these
immature neurons may do more
than simply replace cells lost
during disease.

"It might not be (only) about
replacing lost neurons," Salta
explains. "It could be that these
cells support the surrounding tissue
and help the brain stay functional
and ’youthful’. They may act as a
sort of fertilizer in a garden that
has started falling apart.”

Even so, Salta cautions that these
ideas remain hypotheses. Because
this study examined donated brain
tissue, the researchers cannot
directly observe how the cells
function in living brains.

"We assume the cells’ function
based on the data, but we cannot

confirm it in this type of study,” she
explains. She also emphasises that
Alzheimer’s resilience is unlikely
to have a single explanation.

"This is one piece of a very
large puzzle," she concludes. "There
will never be just one factor that
explains resilience."

Scientists have uncovered a
previously unknown way that
sea anemones defend themselves
against viruses, revealing that
the evolution of animal immune
systems may be far more diverse
than previously believed. The
newly identified defense relies on
a protein that closely resembles
one of the most important antiviral
proteins in humans, yet performs
the opposite function while still
being essential for protecting the
animal from infection. The findings
suggest that evolution produced
more than one successful strategy
for fighting viruses across the
animal kingdom.

The research, led by PhD candidate
Ton Sharoni and Prof. Yehu Moran
at the Hebrew University of
Jerusalem in collaboration with
scientists from the University
of North Carolina at Charlotte,
was published in Nature Ecology
& Evolution. It challenges the
long standing idea that animals
inherited a single core antiviral
system from a common ancestor
and instead points to multiple
evolutionary solutions for resisting
viral infections.

Viruses have threatened living
organisms throughout evolutionary
history. In humans and other
vertebrates, one of the body’s key
antiviral defenses depends on a
protein called MAVS. When a virus
is detected, MAVS helps trigger the
immune system so it can respond
to the infection.

To investigate how old this
defense system might be, the
researchers studied sea anemones.
These ancient marine animals split
from the evolutionary line that
eventually led to humans more than
600 million years ago. Because
they are close relatives of corals
and jellyfish, sea anemones provide
scientists with a valuable glimpse
into the early evolution of animal
immunity.

During the study, the team

depression: Study

Creatine is one of the world’s
most popular sports supplements,
widely used to improve strength
and muscle performance. Now,
researchers are exploring whether
it could have benefits far beyond
the gym. A new systematic review
published recently examined
whether creatine might help relieve
depression by supporting the
brain’s energy needs.The findings
offer cautious optimism, but they
also highlight how much remains
unknown. While some clinical trials
reported meaningful improvements
in depression symptoms, others
found no benefit at all, leaving
scientists with an intriguing question
rather than a clear answer.

Instead of conducting a new
experiment, researchers led by
Bassam Jeryous Fares of the
University of Ottawa analyzed
existing research. After reviewing
the available literature, they
identified six published reports
covering five randomized controlled
trials, in which participants received
either creatine or a placebo without
knowing which treatment they were
taking.

The studies were carried out in
South Korea, the United States,
Brazil, Israel and India. Together,
they included 238 participants at
the start of the trials, with 126
receiving creatine and 112 receiving
placebo. Participants averaged
36 years of age, and most were
women. Two of the studies enrolled
only women.

Four trials focussed on people
with major depressive disorder,
while one involved participants
with bipolar disorder who were
experiencing a depressive episode.
Because the studies differed
substantially in their design and
methods, the researchers did not
combine the data into a single
statistical analysis. Instead, they
evaluated each study individually.

The review revealed a divided
picture.

Two of the five trials, both
involving women with major
depressive disorder, found that
creatine provided additional benefits.
In one study, participants who
took five grams of creatine each
day alongside the antidepressant
escitalopram experienced greater
reductions in depressive symptoms
after eight weeks than those receiving
escitalopram with a placebo. The

discovered a previously unknown
protein they named CARDIB (CARD
Inhibitor Binding protein). At first,
CARDIB looked remarkably similar
to MAVS, leading researchers to
believe it might perform the same
antiviral role found in humans.

That assumption quickly fell
apart.

"Everything about CARDIB
suggested it should function like
MAVS. Instead, we discovered that
it does the exact opposite. Rather
than activating antiviral defences,
CARDIB normally suppresses
them," said Prof. Yehu Moran,
head of the Department of Ecology,
Evolution and Behaviour at the
Hebrew University.

The discovery immediately raised
an important question. Why would
an animal deliberately suppress its
own immune response?

To find out, the researchers used
CRISPR gene editing to remove the
CARDIB gene from sea anemones
before exposing them to viruses.

The results were unexpected. Sea
anemones without CARDIB became
much more susceptible to infection.
Viruses multiplied more rapidly, the
animals failed to properly activate
their antiviral defenses, and their
ability to fight infection dropped
dramatically.

improvement was considered large
by conventional statistical standards,
with a Cohen’s d of 1.13 on the
Hamilton Depression Rating Scale,
and more participants achieved
remission.

Another study paired creatine
with cognitive behavioural therapy.
Participants receiving creatine
showed a greater reduction in
depression symptoms on a standard
assessment than those receiving
therapy with a placebo.

The remaining three trials,
however, found no meaningful
benefit.

One study reported that neither
five nor ten grams of creatine
per day improved symptoms in
people whose depression had not
responded to medication. Another
found no advantage over placebo
among adolescent girls, even when
different doses were tested. A
third trial involving people with
bipolar disorder also showed no
improvement.

Researchers also noted an
important safety concern. Two
participants with bipolar disorder
who received creatine developed
hypomania or mania, suggesting
that creatine may affect people
differently depending on their
underlying condition.

The idea that creatine could
influence depression is grounded
in the brain’s enormous energy
demands.

Although creatine is best known
for helping muscles rapidly
regenerate adenosine triphosphate,
the molecule that powers cells, the
brain also depends heavily on this
energy system. Previous research

has found changes in brain creatine
metabolism among people with
mood disorders, leading scientists
to investigate whether disruptions
in cellular energy production could
contribute to depression.

Creatine may also influence
dopamine and serotonin, two
neurotransmitters that play important
roles in mood regulation and are
targeted by many antidepressant
medications.

Still, the review’s authors
emphasise that these connections
remain theoretical. Existing studies
show correlations rather than proof
that altered creatine metabolism
directly causes depression, and
the disorder itself involves many
biological pathways.

"The signal is interesting, but
it is not a verdict,” said Bassam
Jeryous Fares, first author of the
review and a student in the Faculty
of Medicine at the University of
Ottawa. "Two trials pointed one
way and three pointed another.
That is not the kind of evidence
on which you change clinical
practice. It is the kind that tells
you the question is worth further
exploration."

Nicholas Fabiano, corresponding
author and a psychiatry resident
at the University of Ottawa, also
urged caution.

"Creatine appears to be a safe
intervention. The adverse events
we found were limited to mild
gastrointestinal discomfort. We
cannot yet reliably say that creatine
helps with depressive symptoms or
if the findings are generalizable to
everyone."

though both systems
contain molecular
components that look
strikingly alike.

The researchers also
wanted to determine
whether this newly
identified immune
pathway mattered 4%
outside carefully |
controlled laboratory
conditions.

To answer that question,
genetically modified sea anemones
were moved from laboratory aquaria
into outdoor marine mesocosms
supplied with natural estuarine water
in South Carolina. This exposed
the animals to the wide variety of
viruses and microorganisms found
in their normal environment.

The difference became obvious
within days. Sea anemones lacking

one immune gene that appeared only
moderately important in laboratory
tests became clearly important under
natural environmental conditions.

"This demonstrated that the
pathway we discovered is not
simply a laboratory phenomenon,"
said Moran. "It plays a crucial
role in helping these animals cope
with the viral challenges they face
in nature."

CARDIB

and related
antiviral genes
accumulated
substantially
more viruses
than unmodified
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"The results
were completely
counterintuitive," said
Sharoni. "Although
CARDIB acts as a
brake on the immune
system under normal
conditions, that brake
turns out to be
essential for mounting
an effective antiviral

response.”
Overall, the
experiments showed

that sea anemones rely
on an antiviral pathway
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Date: 20.07.2026
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Notice is hereby given that the CHILAKA HOLDINGS PRIVATE LIMITED has commenced voluntary

The stakeholders of CHILAKAHOLDINGS PRIVATE LIMITED are hereby called upon to submita proof of
their claims, on or before 16th August, 2026, to the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submitthe proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

VASUDEVAN GOPU (VASUDEVAN G)
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